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Broad gauge line for Khamgaon and
Amraoti Stationg (Central Railway)

1186. SHRI VASANT SATHE: WwWill
the Minister of RAILWAYS be pleased
to state:

(a) whether Government had receiv-
ed proposals for diversion of broad
gauge lines on Central Railway to
bring Khamgaon and Amracti on
bread gauge lines;

(b) if so, when were the proposals
received, the estimated cost of the
project and the decision takenr by
Government in the matter; and

(¢) in view of the growing import-
ance of Kuhuamgaon and Amrzoti as
commercial ang industrial centres,
whether Government are considering
incorporation of the proposal in the
Fifth Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) fo (c). There is
no proposal under consideration at
present to carry out the proposed diver-
sion which will increase the length by
about 11 kms. In view of the verv
limited availability of funds. it mav
not he possible to take up the propos-
ed diversion in the 5th Five Year Plan.

Existence of Dumex ang Pfizer as two
separate companies

1187. SHRI BHALJTBHAI PARMAR:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether M/s Dumex and Phzer
were existing ag two separate com-
panies at any time or Dumex cameé
earlier and Pfizer purchased them, if
so, in which year and whether admi-
nistrative Ministry approved such a
purchase;

(b) whether change in the name of
the firm was endorsed on the indus-
trial licences of M/s Dumex and if so,
why some of the products of this com-
pany bear the name ‘Dumex’ and some
other pear the name of ‘Pfizer’;

(¢) what i¢ the production during
last three yearg of product range of
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valmex and Pfizer, separately, item-
Wise giving official approval number
and date against each item; and

(d) under what name and style the
company/companieg under this greup
function?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P C.
SETHI): (a) M/s. Dumex was incor-
porated as a Private limited company
on 2ist November, 1950. The approval
of the Government was accorded under
the Indian Companies Act 1913 and the
company was registered in Bombay on
21st November, 1950. The name of
the Company was charged from WM/s.
Dumex to M/s. Pfizers Limited on 1st
June, 1961 and a certificate of incorpo-
ration was issued by the Registrar of
Companies, Bombay,

(b) and (c). The licences issued to
M/s. Dumex were renderedq in tae
name of M/s, Pfizers on its re-incorpo-
ration as M/s. Pfizers. It is Leing
checked up as to now some of the pro-
ducts of this company bear the name
“Jumex’ ang some cthzrg  bear the
name of ‘Pfizer’ Item-wise production
figsures for last three years of product
range of Dumeax and Pfizer separately
with officia] approval number and date
for each item are being collcted. This
data. when collected, will be laid cn
the Table of the House.

(d) so far as Government is aware,
this company is functioning under the
name of ‘Pfizer Ltd.” only. However,
exact position about the name and
stvle is being ascertained. This infor-
mation will also be laid on the Table
of the House as early as possible,
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